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C.A.N0s.8941-8942/2011

UPON hearing the counsel the Court made the following
ORDER

1. Having heard the learned counsel appearing for the parties and
having tried to understand the nature of the dispute, more
particularly, the issues involved in this litigation, we are of the
view that the parties should appear before the Supreme Court
Mediation Centre on 19.09.2025 at 11.30 A.M. and try to work out
some equitable settlement.

2. We request the Coordinator of the Mediation Centre to appoint
a senior Mediator to mediate the issues between the parties.

3. List the matter after the mediation report is received.
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